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HE CENTRAL ADMiNISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 

O.A./ic/J.XNo. 	 1 99 

...J..,¼'-.AppIicant (s) 

Verss 

C L 	 Respondent(s) 

Sr N 	Dac 

1 5. .96 

Order with Signature 

t/ 

Reg&srar 

t the request f hri .c4ienty, 

djournea t 16..1996 fr adrni$sion. 

Heard Shri P.KIr, learned COUT*SC 1 

for the applicant. ) this application the 

only prayer is to consider the representat1en 

of the applicant for compassionate appoint.iS 

isent of his son. The applicant was Leaderiflg / 

service as casual lIbour(cnguram) under 

South Eê stern Ra ilwe y • Ralasore on 41 ily 
rate basis since 1956. It is averred is 
para 4 (b) of the application that he was 

made a regular Gatemas in Ranital Railway 

Station on 12.6.1989. He sunerannuated on 
31.6.1994. The applicant in his repesenta 

tion also prays for penslonary dues. He ha 
filed a representation on A,1.1996 to the 
Divisional Railway Minager, SJ.Railay, 

Kharagpur who is impleaded as sp•ndent 2 
is this appliction. This Orlqinal Applica ion 

is disposed of with a direction to Respond nt 

No.2, via. Divisional Railway Manager #  S.E 

Railway, Kharagpur, to censider the 

2 16 .90 



is 

aria1 
No of Date of 
Order 	Order 

e 

(A) 

Order with Sianaturo 

 

I 

..2 16.6. applicents representetien dated 3.1,1996 

and pass a reasoned and speaking order within 

six weeks from the date of receipt of a cpy 

of this order. Thus the application is 

disposed of as above. No Costs. 

Hand over a copy of the order to the 

pet itioner's counsel. 
--- 

tE MR (DMXN MiTRAT DIE )T 


